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LOK SABHA ever, the Chief Minister of the State
concer is consulted before the ap-
Wednesday, May 24, 1067/Jysistha 3, pointment of 8 Governor.
1880 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[{Mp. SrzAxzr in the Chairl
MEMBERS SWORN

Bhri V. Narasimha Raos (Parvathi-
puram).

ORAL ANSWERS TO QUESTIONS

Appointment of Gevernors
+
*31. Shri B, S. Sharma:

Will the Minister of Home Affairs
be pleased to siate:

(s) whether non-congress Chief
Ministers have suggested to Govern-
ment that they be comsulied before
appointing Governors of their States:
and

(b) it so, the reaction of Govern-
ment thereto?

The Minlsier of Heme Affalrs (Shri
Y. B. Chavan): (a) and (b). No such
suggestion has beem received. How-

' 349 (Al) LED—1.

Shri ¥. B. Chavan: I think, this ques-
tion has been expilained many times
on the floor of the House, particular-
ly about what the hon, Member has
to say mbout what happened in Rajas-
than. So far as the appointments of
the Governors are concerned, natural-
ly. people do have the understanding
of social forces and the working of
the human mind in those areas, Nor-
mally, the persons who command the
respect of the people at large are
sejected for these posts. Niurally,
sometimes their palitical standing and
sometimmes their administrative ex-
perience is a relevant factor in these
appointments.
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